¢lI TEM NO. 12 REG STRAR' S COURT NO. 1 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUVAR

Petition(s) for Special Leave to Appeal (Civil) No(s).23530/2004

RAM DEI & ORS. Petitioner(s)

VERSUS

RAM PRASAD MAURYA & ANR. Respondent ( s)

(Wth appln(s) for exenption fromfiling OT.,pernmssion to place addl. docunments on

record and prayer for interimrelief and office report )

Dat e: 30/04/2007 This Petition was called on for hearing today.

For Petitioner(s)

M. Ranmeshwar Prasad Goyal, Adv.

For Respondent (s)

M. Pradeep M sra, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Del et ed.



hj

( B. SUDHEENDRA KUVAR)

Regi strar



